
7

Varkala Taluk

107
Gaz. No. 17/2021/DTP (CLR-Supplement).



8

108



9

(7)

No. B2-10133/2020. 16th January 2021.

Notice is hereby given all to whom it may concern
that  Omana, V. N., Nataraja Guru Mandiram, Teachers
Colony, Sreenivasapuram P. O., Varkala Village, Varkala
Taluk, Thiruvananthapuram District in Kerala State has
applied for a Legal Heirship Certificate produced for
availing pension and other purposes due to her husband
K. Sudheendran  who died on 15-4-2020.

Enquiries conducted through the Village Officer,
Varkala  reveals that the following persons are the legal
heirs of the deceased K. Sudheendran.

SCHEDULE

Sl. Name of the Relationship Age
No. legal heirs with the deceased

1 Omana, V. N. Wife 72

2 Kartik Kumar Son 38

The Parents and an unmarried son named Jayakrishnan
of the deceased are not alive.

Objections if any against the issuance of  Legal
Heirship Certificate to the above said 2 persons has to be
filed in persons before the undersigned within 30 days
from the date of publication of the notice in the Kerala
Gazette. Belated applications and those sent by post will
not be considered.

(8)

No. B2-11622/2020. 18th January 2021.

Notice is hereby given all to whom it may concern
that Thulasi, K., w/o Udayan, Charuvilaputhen Veedu,
Kallarakonam, Pakalkuri P. O., Pallikal Village, Varkala
Taluk, Thiruvananthapuram District in Kerala State has
applied for a Legal Heirship Certificate produced for
availing death compensation from abroad and other
purposes due to her son Unni, U. T.  who died on
11-7-2020.

Enquiries conducted through the Village Officer,
Pallickal  reveals that the following person is the legal heir
of the deceased Unni, U. T.

SCHEDULE

Name of the Relationship Age
legal heir with the deceased

Thulasi, K. Mother 41

(The father of the deceased is not alive)

Objections if any against the issuance of  legal
heirship certificate to the above said 1 person has to be
filed in persons before the undersigned within 30 days
from the date of publication of the notice in the Kerala
Gazette. Belated applications and those sent by post will
not be considered.

Taluk Office, (Sd.)
Varkala.  Tahsildar.
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